Statement re : Situation on Kutch-Sind Border May s, 1965
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Feo-faeg grar #1 feafa & aR ¥ a5y
STATEMENT RE. SITUATION ON KUTCH-SIND BORDER
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Motion to Pass, an amendment Vaisakha 15, 1887 (Saka)
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Shri Hukam Chand Kachhavaiya (Dewas): Mr. Speaker, in a
Pakistani map circulated to all Members of Parliament to-day
morning, Ding, Kanjarkot, Sardar Post, Wigkot, Biar Bet, Karimshabhi,
~Gulu Talab and Chand have been shown as parts of Pakistan. Have
Government brought this to the notice of the countries of the world
that these maps are incorrect and we are not prepared to negotiate
“with Pakistan untill and unless these places are vacated by them?

Shri Lal Bahadur Shastri: In so far as getting these places vacat-
ed, is concerned, our policy is very clear that so far as these terri-
tories are not vacated by them, there will be no cease-fire. As re-
~gards sending of maps to foreign countries, we have already scent
-maps along with a pamphlet.

Shri D. N. Tiwary ,(Gopalganj): To-day the position is this that
Pakistan is occupying our territory and the peace makers say that
there should be a cease-fire. We have practically agreed to their
proposal “and are not taking any action, For how long this situation
will remain and after how many days we take action to drive them

-out?

Shri Lal Bahadur Shastri: This situation will end soon. We have
:already told the British Prime Minister that we cannot afford to
wait for a number of days. There is no doubt about it that we will
. settle this matter very soon.

Shri Prakash Vir Shastri (Bijnor): The various statements made
by the Prime Minister at different places during one week are con-
tradictory. In a statement made by him in Lok Sabha he said
that the question of any talk did not arise so long as the status-quo
ante was not brought about. In Rajya Sabha-he said that we could
not wait for'a very long time in this matter. But at one place he
said that we would get Kanjarkot vacated in 5-6 months’ time. I
want to know after all what is in his mind? The Britishers want to
prolong the matter so that the area is submerged under sea-water
and no change is brought about in the present position. The
country should at least be told as to when this area would be got
vacalted and for how long we would have to go on pocketing this
insult?

Skri Lal Bahadur Shastri: I do not understand as to how far it is
proper for the hon. Member to say all this. We should exercise
some self restraint at this juncture. So far as time is concerned, as

I said, we want to settle this matter without any delay and it was due
“to this fact that we have to say that we are unable to tolerate any
further delay in this matter. As regards cease-fire, there will be no
-cease-fire unless the principle of restoration of the status quo ante is
-also agreed to. At the same time they will have to be accepted that
while cease-fire would be brought about immediately, but the actual
‘vacation of the area would take some time.
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5 #%, 1965 fag faga®, 1965
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Dr. Ram Manohar Lohia (Farrukhabad): Shri Wilson and his
friend, Shri Johnson are either ignored about India or they want to
make India a scape goat. This is clear from their policy in regard
to North Vietnam; while they are ready to start firing there, but they
did not attack Chinese forces when they attacked India. I want to

urge upon the Government to declare that there would e no cease-

fire unless the Kanjarkot and other areas are taken back from
Pakistanis. o

Shri Lal Bahadur Shastri: I have already made it clear that we

are not ready to part with an inch of our territory and we would not
hesitate to do whatever is necessary for that.

faa fagas, 1965-—am
FINANCE BILL, 1965—contd.
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